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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

C. A NO 8046 of 2004

Jasbir Singh
Appel | ant (s)

VERSUS

Punjab & Sind Bank & Os.
Respondent ( s)

(Wth office report)

Date: 10/10/2006 This/these matter(s) was/were called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. SI NHA
HON BLE MR JUSTI CE MARKANDEY KATJU

For Appellant(s) M. R V. Naik, Adv.
M. Raja Raghavendra Nai k, Adv. for
M. Rameshwar Prasad Goyal, Adv.
For Respondent (s) M. J. Buther, Adv. for
M . Anbhoj Kumar Sinha, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Hear d.

Judgment reserved.
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